NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 28.06.2021 (MONDAY)
COURT -1V (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. V.P. Singh, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Smrutiben Shreyansbhai Shah Anushree Kapadia Natasha Dhruman
No. 50 of 2021 Vs. Shah-R2
The Lok Prakashan Ltd. & Ors. Nipun Katyal
With
2. Comp. App. (AT) | Shreyansbhai Shantilal Shah Avishkar Singhvi Natasha Dhruman
No. 51 of 2021 Vs. Shah-R2
Lok Prakashan Ltd. & Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

